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T.A, NO, 1385/87
| -. 2:/8/1992 . :
7 ] 3 Hon *ble Mr. Maharaj Diﬁ, JoMae ' ﬁ

The Tribunal has no jurisdiction to

decide the matters of the R.P.F.
Aie
Force. The W.A. be returned 1:0 the

——

applicant for presentation to the
proﬁer court.
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